Unavailability of sufficient fertilizers

T1264. SHRI KAPTAN SINGH SOLANMKI: Will the Minister of AGRICULTURE be pleased to

state:

(a) whether it is a fact that sowing of wheat can be affected because of unavailability of

fertilizers in sufficient quantity;
{(b) ifso, the details thereof;
(c) whether Government has formulated any action plan in this regard ; and
{d) ifso, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI HARISH RAWAT )= (a)
to (d) There is no indication that sowing of wheat can be affected during Rabi 2011-12 season
because of non-availability of fertilizers in sufficient quantity. Urea is the only fertilizer under partial
movement, distribution and price control. Other fertilizers are decontrolled and their availability
depends on market forces of demand and supply. The Central Government assesses requirement of
fertilizers in consultation with State Govemments before each cropping season and also monitors
their availability on regular basis. If shortage of fertilizers is reported in any part of the country, steps

are taken to redress such shortage. Reguirement for Babi 2011-12 has been assessed for all crops as

follows:
Ured - 163.00 lakh ton
Di-ammonium Phosphate (DAP) - 54.78 lakh ton
Muriate of Potash (MoP) = 25.73 lakh ton
NPK Complexes = 55.30 lakh ton
Single Super Phosphate - 22.33 lakh ton

Action plan for oil palm area expansion
1265. SHRI NANDI YELLAIAH : Will the Minister of AGRICULTURE be pleased to state:

(a) whether action plan was communicated for approval with a total outlay of Rs. 51.38

crores (Rs. 38.54 crores Gentral share + Rs. 12.84 crores towards State share) to cover an area of

TCOriginal notice of the question was received in Hindi.
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30,000 ha. under oil palm area expansion, along with cultivation assistance and other components
during 2009-10 Action Plan of Andhra Pradesh;

(b) if 50, whether the said action plan would be approved by Union Government; and
{c) ifnot, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI HARISH RAWAT )z (a)
and (b) Yes, Sir. During the year 2009-10, the Government of Andhra Pradesh had forwarded to the
Project Sanctioning and Evaluation Gommittee (PSC) of Department of Agriculture and Co-
operation, an Annual Action Plan (AAP) for Oil Palm Development Programme for approval under the
centrally sponsored "Integrated Scheme of Qilseeds, Pulses, Oil Palm and Maize"” (ISOPOM), for a
total amount of Rs. 5138.00 lakh including Rs. 3853.50 lakh as Central share and Rs. 1284.50 lakh as
State share to cover an area of 30000 hectare. AAP of the State was reviewed and discussed in the
PSC meeting held on 29.4.2009. Based on the discussions held in PSC and consultations with the
State Department of Horticulture, a revised Annual Action Plan for the year 2009-10 for Oil Palm
Development Programme under ISOPOM was forwarded by the State Department of Horticulture,
Andhra Pradesh for the approval of the Government of India for an  amount of
Rs. 3680.97 lakh, including Bs.2760.73 lakh as Central Share, to cover an area of 15000 ha. and the

same was approved in 2009-10.
(c) CQuestion does not arise.
Use of pesticides banned in other countries
1266. PROF. P.J. KURIEN : Wil the Minister of AGRICULTURE be pleased to state:

(a) whether it is a fact that there are more than 60 pesticides which are banned in other

countries but are still used in India;

{b) if so, the details of such pesticides, which are banned by concerned international

organisations and other countries, but still available in India;

(c) the action plan, if any, Government have to ban all pesticides and insecticides which are

harmful to life and environment; and

{d) the details of altemative methods being implemented by the Government?
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